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H3AT. 6146(H).— FrtT ATFHT 7, AL TSHE AT, 1956 (1956 FT 48) (FrFr =0H =8+ T4Tq
I<h srferfar wgr AT ) it 9Ter 3% v STHTT (1) F AT I ¥ T A qeH F g2 qagd AT ToHnt
TATAT T ATAT HEAT 1.3, 4991 AT 03/11/2025, ST AT F TSI, SHTETI, 9 |, o 3, 37w (i) §
TERTTQT =T TS ofF, T 7e waor 177 & fafaem e # NH-346 7 dgeia-gears & f&.47. 75.500 & f3.#1.77.500
T o TP TISAHNT o 9T (ATET FTA / AT AF FT a4, (), ST, TG S T=1a 6 o0 39 srferg=ar
ERICE-SIC GG - S 1 = (= A 0 B i S . M e S > SR 2 =1 1 A 0 R B

Y I<F ATSRAT FT FIE I ATATIH T T 3F A ITTT (3) F 79 I 11.11.2025 FT "5 THOE T
B A" T § weRTiora R I o ;

ST AW TTTEERTET T 9T 3-T & dgd 1A% i<l 977 g5 &, o| a¥ fF=m B g & 3a+ 3t=a
=7 & Ao B @,

ST |qeTH WTTEETT 7 36 arferf=as i g 39 it ITLTT (1) F AT |, Feald qLRE & AT e T
EUCH

qq: A, FealT TEHTE, TeOH ATIAFHET 7 3% e 917 g7 S+ 9% e 3<% afaf=aa £ gmr 39 6t
ITLTT (1) BT Y& AREAT T TN F2d g0, Tg AU Fedl g 7o I o= § AfAtae i &1 q@i SJree &
foro st o ST =R

8874 GI 2025 (1)
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24 417/1 farsft GG 0.131|[TTSL T 2
25 41712 BEil Lk 0.155|[FR AT T THerEH
26 417/3 foft it 0.34|[FraTE = T
27 418 st it 0.039|[FRAFATT T 9T
28 441 forsft e 0.044||TTaTT e T
FHII S
29 601/2 EE IBIEE 0.015/| | mamfEE T axfiE
30 602 it it 0.063|| ¥ TATTHE T a¥fE
31 624 EE [GIEE] 0.4 ||t T A
T T A e
32 58/1 EEil GG 0.129|[7Tsr = T i,
ferearter AraTfenT =
REEERGH
Total 4.854

[T. €. NHAI/VMT/41010/02/2021/LA-3a/3D]
ag sHE™, Fees

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 31st December, 2025

S.0. 6146.(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4991 Dated:03/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH-346 in the stretch of land from Km. 75.500 to Km. 77.500, Tehsil-Kurwai in the district of VIDISHA in the
state of MADHYA PRADESH

And whereas the substance of the said notification has been published in Raj Express and Free Press both
dated 11.11.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE
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Brief Description of the land to be acquired with or without structures falling NH-346 in the stretch of
land from Km. 75.500 to Km. 77.500, Tehsil-Kurwai in the district of VIDISHA in the state of
MADHYA PRADESH

State: MADHYA PRADESH District: VIDISHA

SL. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

1 2 3 4 5 6

Taluk: Kurwai

Village: Rehkalan

1 74/1 Private Irrigated 0.025|[Bhamarsingh S/o
Khubsingh

2 75 Private Irrigated 0.05{|Munna S/o
Balmukund , Rukmani
w/o Maharaj Singh ,
Bunty S/o Hari Singh ,
Bhagwatidas S/o
Jankidas , A S/o B,
Ravi S/o Hari Singh ,
Jamnabai D/o Hari
Singh , Pratap Singh
S/o Sukhlal , Kuarbai
D/o Balmukund ,
Bablu S/o Balmukund
, Maharaj Singh S/o
Chintu , Guddi Bai
D/o Sukhlal , Kundan
S/o Balmukund ,
Savitribai w/o Jawahar
Singh , Kamalabai D/o
Chintu , Gulabbai D/o
Sukhlal , Pushpabai
D/o Sukhlal , Rajbai
D/o Sukhlal ,
Maheshkumar S/o
Ganeshram , Prembai
D/o Balmukund ,
Nainabai w/o Netram,
Rambabu S/o
Mangalsingh ,
Jaynarayan S/o
Ganeshram , Girjabai
D/o Sukhlal ,
Avadhibai D/o Kallu ,
Vishram S/o
Balmukund , Netram
S/o Chintu, Balram
Singh S/o Sukhlal

3 76 Private Irrigated 0.09|(Munna S/o
Balmukund , Rukmani
w/o Maharaj Singh ,
Bunty S/o Hari Singh ,
Bhagwatidas S/o
Jankidas , A S/o B,
Ravi S/o Hari Singh ,
Jamnabai D/o Hari
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Singh , Pratap Singh
S/o Sukhlal , Kuarbai
D/o Balmukund ,
Bablu S/o Balmukund
, Maharaj Singh S/o
Chintu , Guddi Bai
D/o Sukhlal , Kundan
S/o Balmukund ,
Savitribai w/o Jawahar
Singh , Kamalabai D/o
Chintu , Gulabbai D/o
Sukhlal , Pushpabai
D/o Sukhlal , Rajbai
D/o Sukhlal ,
Maheshkumar S/o
Ganeshram , Prembai
D/o Balmukund ,
Nainabai w/o Netram ,
Rambabu S/o
Mangalsingh ,
Jaynarayan S/o
Ganeshram , Girjabai
D/o Sukhlal ,
Avadhibai D/o Kallu ,
Vishram S/o
Balmukund , Netram
S/o Chintu , Balram
Singh S/o Sukhlal

Village: Mehlua

4

377/2/2/1/2

Private

Irrigated

0.18

Kamlabai D/o
Pannalal

378/1/1

Private

Irrigated

0.495

Bhaiyalal S/o
Sanmansingh

379/1

Government

Charagah

0.27

Government of
Madhya Pradesh

379/2/2/1

Private

Residential

0.013

Mrs. Anjana Devi W/o
Santosh Kumar , Mrs.
Anita W/o Mahendra
Kumar

379/2/2/2

Private

Commercial

0.015

Pritam Singh S/o
Pradyuman Singh

381/1/1

Private

Residential

0.3

Kiran W/o Ashok,
Mamta Rajput W/o
Sudarshan, Mamta
Rajput W/o
Sudarshan, Jinendra
Kumar Jain, S/o
Sabbulal Jain,
Sukhwati Ahirwar,
W/o Ramprasad, Shiv
Singh, S/o Raghubir
Singh, Saurabh Kumar
Jain, S/o Jinendra
Kumar Jain, Sanjeev
S/o Ramsingh,
Shubham Jain, S/o
Lakhmichandra Jain,
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Hazari Singh S/o
Narayan Singh, Asha
Kushwaha W/o
Dhansingh, Sonu
Sharma S/o Ashok ,
Smt. Anita W/o
Mahendrakumar, Smt.
Anjanadevi W/o
Santoshkumar,
Sushma W/o
Ranvirsingh,
Shivkumari W/o
Daryaavsingh ,
Shivkumari W/o
Daryaavsingh ,
Santoshi Bai W/o
Jaswant Singh, Laxmi
Bai W/o Shivnarayan
Sharma, Seema Dangi
W/o Arjun Singh,
Pravesh Bai W/o Ajay
Singh, Amarpreet
Singh Arora, maternal
grandfather, S/o
Raswinder Arora,
Amarpreet Singh
Arora, maternal
grandfather, minor,
S/o Raswinder Arora,
guardian, mother
herself, Puran Chand,
S/o Pritam Lal Sahu,
Sunita W/o Suresh
Sahu, Meena Lodhi
W/o Deshraj Lodhi,
Savitri Sahu W/o
Premnarayan Sahu,
Kamalabai W/o
Ramkishan, Kalavati
Kurmi W/o Anand
Kurmi, Laxmi Gante
W/o Ramprasad
Gante, Naitik minor
S/o Ramprasad Gante,
guardian, mother
Laxmi,

10

381/1/2/1/1/1

Private

Residential

0.03

Abhimanyu Singh S/o
Shri Narayan Singh

11

381/1/2/1/1/2

Private

Residential

0.028

Pritam Singh S/o Shri
Pradhuman Singh

12

381/1/2/1/2

Private

Residential

0.029

Rohit Kumar
Chaudhary S/o Shri
Pritam Singh
Chaudhary

13

381/1/2/2

Private

Residential

0.03

Monica Chaudhary
W/o Shri Deep
Prakash Rai

14

381/2

Private

Irrigated

0.042

Smt. Anjana Devi W/o
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Santosh Kumar Caste
Jain, Smt. Anita W/o
Mahendra Kumar

15

382

Government

Unirrigated

0.543

(Government)
Government of
Madhya Pradesh

16

383

Government

Unirrigated

0.408

(Government)
Government of
Madhya Pradesh

17

384

Government

Unirrigated

0.412

(Government)
Government of
Madhya Pradesh

18

385/1

Private

Irrigated

0.06

Netram minor S/o
Diman ; Ramratibai
widow of Diman ;
Lekhraj minor S/o
Diman ; Raju S/o
Diman ; Preeti minor
D/o Diman ; Guddo
D/o Diman ; Ravita
minor D/o Diman

19

387/2/1

Private

Irrigated

0.1

Rakesh Singh S/o
Pratap Singh,
Ramkrishna S/o Pratap
Singh

20

388

Private

Irrigated

0.041

Rajendra Singh S/o
Kamod Singh
Raghuvanshi

21

415/1

Private

Irrigated

0.047

Naresh Kumar S/o
Ganesharam Gupta

22

416/1

Private

Irrigated

0.09

Mahesh Kumar S/o
Ganesharam Gupta

23

416/2

Private

Irrigated

0.23

Naresh Kumar S/o
Ganesharam Gupta

24

4171

Private

Irrigated

0.131

Raju S/o Halkai

25

41772

Private

Irrigated

0.155

Mahesh Kumar S/o
Ganesharam Gupta

26

417/3

Private

Irrigated

0.34

Ramwai D/o Puran

27

418

Private

Irrigated

0.039

Mahesh Kumar S/o
Ganesharam Gupta

28

441

Private

Irrigated

0.044

Partap Singh S/o
Kamod Singh
Raghuvanshi

29

601/2

Private

Irrigated

0.015

Bhagwan Singh S/o
Sher Singh Dangi

30

602

Private

Irrigated

0.063

Bhagwan Singh S/o
Sher Singh

31

624

Private

Irrigated

0.41

Parvat Singh S/o
Somant Singh Rajput
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Village: Bishanpur

32 58/1 Private Irrigated 0.129|[Raj S/o Raghavendra
Singh, Vidyansh
(minor S/o
Raghavendra Singh),
Guardian: Father
Raghavendra Singh

Total 4.854

[F. No. NHAI/VMT/41010/02/2021/LA-3a/3D]
SHAIKH AMINKHAN, Director
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